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*182, Tihe Questioners {Shri Triloki 
Nath Chaturvedi and Or. Murli Manohar 
Joshi) were absent. For answer vide 
Col...........infra.} 

*183. [ The Questhuer (Shri V. Na-
rayanasamy) was absent. For answer vide  
Cot. _ .infra.} 

*184. [Tfie Questioner {Shri Satish 
Pradhan) was absent. For answer vide Col... 
.infra.} 

*185. [The Questioners (Shri Tuiasidas 
Majji and Dr. Shrikant Ramchandra Jkhkar) 
were absent. For answer vide Col... .infra.} 

ties is considered satisfactory keeping in 
view the availability of funds. For full 
utilisation of the created facilities, a Centrally 
Sponsored Command Area Development 
Prgramme has been in implementation since 
1974-75. At present, it covers a Culturable 
Command Area (CCA) of 21.18 million 
hectares in 181 irrigation projects spread over 
22 States and 2 UTs. A National Water 
Management Project is also under im-
plementation in 98 projects covering a CCA 
of about 3.28 million hectares for improving 
the efficiency of the existing irrigation 
facilities. 

 

 
THE MINISTER OF STATE IN THE 

MINISTRY OF WATER RESOURCES 
(SHRI   P.   K.   THUNGON):  (a)   to   (c) 

Irrigation potential has increased from 22.6 
million hectares during th© pre-plan period 
to about 85.05 million hectares at the end of 
1993-94 and is likely to increas© to 96.89 
million hectares at the end of 8th Five Year 
Plan. The progress  fa   creation  of irrigation   
facili- 

  

MR.   CHAIRMAN:   Please   ask   your 
quesion. 
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SHRI P. K. THUNGON: Sir, the 
geographical area is 328.75 million hectares. 
The reporting area is 385.02 million hectares. 
Net area sown is 142.24 imilHon hectares 
Nejt irrigated are is 47.43 million hectares. 
Gross irrigated area is 61.78 million hectares. 
Thi cropped area is 185.46 million hectares. 
This is the total picture for the whole 
country. 

 

SHRl P. K. THUNGON: Sir, probably, the 
hon. Member was not very much attentive. I 
have stated that the net irrigated area  is 
47.43 million hectares. 

AN HON. MEMBER: He wants to know 
the   percentage. 

SHRI ISH DUTT YADAV: What is tbe   
unirrigated   area? 

SHRI P.   K.  THUNGON:  Percentage can be 
worked out.    I have not worked j it  out. 

MR.   CHAIRMAN:   Do   <ome  mathe-
matical   exercise   at   home. 

 

 

SHRl P. K. THUNGON: Sir, theret are a 
number of on-going projects and also new 
projects. Those will take care of the further 
irrigation needs. But, so far as the need to 
increase the finances is concerned, it is there. 
But 1 would requesi the hon. Member to use) 
his influence also to impress upon the 
Finance Ministry and the Planning 
Commission  to allot more funds. 

SHRI ISH DUTT YADAV: That     is 
beyond   my  power. 

 
SHRI P. K. THUNGON; Sir, I have said 

thai there are a member of such schemes. 
The list is very long. So. J can supply it to 
the hon. Member. 
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SHRI P. K. THUNGON: Sir, for 

the information of the hon. Member, 
I would like to say that io the First 
Plan, Rs. 376.24 crores were alloca 
ted for our major and medium irriga 
tion piojects. Sir, in he Seventh Five- 
Year Plan, ------  

MR. CHAIRMAN: He is asking as to how 
many Five-Year Plans it would rake, if you 
can look into the future. 

 
SHRI   SONTOSH       MOHAN   DEV: 

He  ig gradually  coming to  that. 
SHRI P. K. THUNGON: I am com-ing to 

that, Sir. In the Seventh Five-Vear Plan it was 
raised to £s. 11,10) .29 ■crores. The outlay 
for 1994-95 is Rs. 4,285.25 crores. The target 
for the Eighth Five-Year Plan is Rs. 
22,414.53 crores. The Plan period is five 
years. We do not have a ten-year or a 
twevrty-year plan at the moment. Therefore, 
it is very difficult to say as to after how imany 
Five-Year iPlans, full! irri'gatiiorii would be 
achieved. It is very difficult to say at this 
stage. 

MR.  CHAIRMAN: Mr. Misra,  to answer   
your   question,  to   my mind,   the Manning   
Commission,   the   Finance   Ministry   and   
the Ministry   of  Water   Resources  have   all  
to  come  together    to give   this    prospect   
as    to    how    many Five-Year   Plans   it   
would   take.   There are many   factors   
involved.   There is the question  of 
administration. It has to be seen   whether the   
States  would  carry it out.   Innumerable  
factors  are   involved. Therefore,   you  
cannot   expect   the   Minister to say as to 
how many Five-Year Plans would be 
required. 

SHRI IANESHWAR MISRA: Sir, I 
understand it, but he should ■say something . 

 
MR. CHAIRMAN: We can only hope that 

too many Five-Year Plans would not be 
required for solving this problem. 

SHRI PRAGADA KOTAIAH: Mr. 
Chairman, Sir, I would like to point out to 
the hon. Minister, through you, that during    
the last several years, the 
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Krishna Delta, with about 12 lakh acres, is 
not receiving ihe required water from the 
Nagarjunasagar Project, particularly, during 
the drought years. Sir, .'here are several small 
rivers between Nagarjunasagar and the 
Krishna Delta, but they are just flowing into 
the sea. In this connection, there has beev) a 
proposal and the people have been repea-telly 
requesting the Government to modernise the 
Krishna Delta and also to take up the 
Pulichintla Reservoir Project so that the 
Krishna Delta would have adequate water 
and the ayacnl would be stabilised. I would, 
therefore, like to -know whether there is any 
proposal from the Andhra Pradesh Gover-
nment to take up the modernisation of the 
Krishna Delta and also the Pulichintla Project 
between Nagarjunasagar and  the Krishna 
Barrage. 

SHRI P. K. THUNGON: Sir, I do not have 
the exact particulars now. I can supply that. 
But in general, the proposals come from the 
State Governments and they are examined 
here. After examination, if something is 
found lacking, they are sent back to the State 
Governments. In the process, it takes a little 
bit more time. But we would certainly keep 
this in mind. I quite underhand the concern of 
ihe hon. Member for according priority, im-
portance,   to   this   project. 

 

SHRI P. K. THUNGON: Sir, it h iight tbat 
when the irrigation potential is created as per 
the project reports, whatever amount of area 
is shown, sometimes it is not achieved. There 
is always some lag found in many places. 
Therefore, ihe steps taken are as follows:— 

-- implementation   of   the  CAD   projects  
continues since 1974-75; 

— adaptiive-   trials   are   being   carried 
out; 

— demonstration and   training  to   farmers  
are  being  carried  out; 

— farmers'   participation  in   irrigation is   
sought; 

— introduction   of  multiple    cropping 
pattern  is taken care of; 

—re-appraisal   of actual      potential  of old   
scheme; 

— uniform   data   reporting; 

— annual  performance  review; 

— introduction  of  CAD   approach   to 
minor   irrigation schemes  etc. 
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SHRI P. K. THUNGON: Sir, I have 
mentioned about the steps taken by the 
Government. Now the hon. Member wants to 
know the reasons. I would ilke to state the 
reasons. The major cau»es foi the lag in 
utilisation are: 

one, over-reporting of the potential: 
two, data-base inaccuracy; 
three, inadequate development of land 

and poor water management. 

MR. CHAIRMAN: What can we do to 
utilise it? The Member is conserned about  
what  the Government is doing. 

 

SHRI P. K. THUNGON: Tlie Committee 
is formed by the Ministry. They get the 
fullest attention from us. 

SHRIMATI        URMJLABEiN       CHI-
MANBHAI  PATEL:   Sr,   I   wool* MU 
io ask, of the hon. Minister why, «rec. so 
many years after Jndepende«e, we are not 
able to provide irrigation *wt lities to the 
farmers. We have accepted liberalisation and 
privatisation m all' the fields, especially in the 
industrial field. It is a fact that the 
Government is planning to have privatisation 
in implementation of the irrigation scheme? 

SHRI P. K. THUNGON: This is a very 
important question. In view of tha opening up 
of the economy, We haw also proposed that 
if in irrigation sector also private people, 
com© forward wHfc finance f°r investment, 
they will be welcome. 

SHRIMATI URMILABEN CHIMAN-
BHAI PATEL: I would like to *ak on this  
point  also.   In  Southern  Gttjaraf, • • 

 
SHRl  AJIT P. K. JOGI:  Kindly permit   a   

half-an-our   discussion on  this. 

MR.  CHAIRMAN;  Give  a notice for 
this. 

 
SHRT   VAYALAR  RAVI:  Sir, ia   lh» 

Statement the hon. Minister has laid that out 
of the initial and on-going) projects since the 
beginning of the Eighth Plan, ten are in 
Keraia. I know that several projects, which 
had been started in the Second Plan onwards 
have not yet been completed. I know of a 
case where the dam has not yet been 
completed, but only one canal has been 
completed. This is ths problem. I know in 
every State the on-going projects are 
continuing for the last many 



 

}ears. The cost of the project jjas gone up 
because of delajng and cost escalation? us 
this work has been continuing for a   long  
time. In  thi* background,  I 

K would like to know from the hon. Minister   
whether   he   would   discuss   with 

. the Chief Ministers and the concerned Ministers 
and impress upon him that the whole money 
that has been earmarked in the Eighth Pian 
for this purpose 

» should be utilised on the on-going projects 
alone in order to complete all these protects. 
Wil he take up this matter? 

SHRi P. K. THUNGON: We will certainly 
like to consult the State Miniters or Chief 
Ministers, wherever ne-cesary. It has been 
our approach that in such cases we convene 
meetings and discuss with them and see in 
what manner the State Gvernments can be 
assisted or guided by the Central 
Government. in this case the Ministry of 
Water Resource Development. 

*187. t Tfie Questioner hShrimali Sarla 
Maheshwari) was absent. For answer   Wde   
Cot. . .Infra,] 

UNDP Report on HRD 

♦188. SHRI   P.   UPENDRA; f 
SHRI  KM.   KHAN: 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state : 

(a) whether it is a tact that India is 
135th out of 173 countries in terms of 
investment in Human Resource Develop 
ment  according  to  UNDP Report,  1994; 

(b) whether tt is a fact that UNDP 
has suggested that 20 per cent of the 
national budgets should be earmarked 
for   Human  Resource   Development;   and 

tc)   what  is the percentage and quantum 
of budgets of the Central and State 

† Tht- Question was actually asked on the 
floor of the House by Shri P. Upendra. 

Governments allocated for education, youth 
activities and sports giving separate figures ? 

lilt DEPUTY MINISTER IN THE 
MINISTRY OI HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT OF 
EDUCATION AND DEPARTMENT OE 
CULTURE) (KUMARI SELM): (a) 
According to Human Development Report, 
1994 (HDR), India ranks 135 th out of 173 
countries in terms of the Human  
Development  index. 

(b) HDR had proposed that 20 per 
cent of national' budget of developing 
countries and 20 per cent of industrial 
countiy aid should be allocated to hu-man 
priority expenditure which includes 
basic education, universal primary health 
care, access to sanitation and drinking 
water and  family planning. 

(c) During 1994-95, the outlay on 
education in the Central budget is Rs. 
2423.63 crores; which forms 1.6 per 
cent of the total Central budgetary out 
lay. Correspondiiig figures for sports an.I 
youth affairs are Rs. 135.11 crores and 
0.08   peiC   cent   respectively. 

As far as Stales and Union Territories are 
concerned, in 1992-93, the budgetary outlay 
for education was Rs. 22283 crores, which 
accounted for 23.4 per cent of their tota) 
budgetary outlay. Regarding sports and youth 
affairs, the 1992-93 Plan outlay of State- and 
Union Territories was Rs. 81.58 crores, which 
forms 0.42 per cent of the total Plan outlay. 

THH MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN 
SlNGH): Sir, with your permission I would 
like to say a few words. 

1 his question relates (o a report which lias 
appeared and has been reported widely. 
Though it is not an official UNDP report, yet 
still we have to take notice of the same. My 
bumble request to you is that since the subject 
matters which are covered in the report, to 
which a reference has been made in this 
question, 
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